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Terms of Managing Director of Shrf,
ram Refrigeration Industries Limited

10801. SHRlMATI MRINAL GORE:
. Will the Minister of LAW JUSTICE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether it is a fact that term of
the present Managing Director of the
Shriram Refrigeration Industries Li-
mited, New Delhi has expired;

Managing(b) when the present
Director was appointed;

Cc) whether the violation of the
Companies Act has taken note of by
the Government; and

(d) if not, the reasons thereof?

THE MINISTER OF LAW JUSTICE
AND COMPANY AFFAIRS CSHRI
SHANTI BHUSHAN): (a) and o».
Shri Sidharth C. Shriram was for the
first time appointed as the Managing
Director of the company for five years
from 1-10-73 with the approval of the
Central Government. On expiry of
this tenure, his recappointment with
effect from 1-10-78 has also been ap-
proved for a periOd of five years.

CC) and (d ). An inspection under
section 209A of. Companies Act, 1956

. has been ordered and only after the
receipt of the report it will be known
whether there have been any viola-

. tions of the Companies Act, 1956.
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Opening of a T. V, station at Nagpur

10803. SHRI RAJE VISHVESHVAR
RAO: Will the Minister o·f. INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether it is a fact that T.V.
Station is to be started at Nagpur
in the year 1982, when the space
station launched is fixe'd in the spece;

(b) is there any chance of it being
started ear Her; and

Cc) why is there a delay in opening
a T.V, Station at Nagpur, which is in
the Centre of India?

THE MINISTER OF INFORMATION
AND BROADCASTING CSHRI L. K.
ADVANI): (a) to Cc). In the approv-
ed Draft Sixth Plan of Doordarshan
there is no proposal fOr setting up a
TV Station at Nagpur due to con-
straints on financial resources and the
low priority given to the expansion
of TV, Regarding the Indian National
Satellite CINSAT) , the feasibility of
utilising it for telecast of TV prog-
rammes is being examined.




